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SHRI JYOTIRMOY BOSU :1 want to
know two things :

(1) Will the hon. Minister tell us what
steps are being taken to increase the unit
vaiuc of the export and not the quantity ?

(2) What cffective and physical steps are
being taken to reduce, if not curb altogether,
under-invoicing and over-invoicing ?

SHRI L. N. MISHRA - Recgarding part
(2) of his question, it may better be addressed
to the Ministty of Home Affairs. I would only
like to say that we are tryngto canalise a
number of items, both on the export and
import sides, and that will climinate over-
invoicing and under-invoicing to a consider-
able extent. 1 have stated that our effort is
not only to increase the total valuc but also
to increase the unit value and this can mater-
whse when we are in a position to find out
the market for the same.

SHRT JYOTIRMOY BOSU : Unless you
esport processed goods, you will not be atle
to make any break-through.

F I C. C, I Suggestions re:
Simplification of Procedures
for Joint Ventures Abroad

*40. SHRI N. SHIVAPPA :
SHRI BIRENDER SINGH RAO :
SHRI R. S. PANDEY .

Will the Minister of FOREIGN TRADE
be plcased to state :

(a) whether the Federation of Indian
Chambers of Commerce and Industry have
recently suggested simplification of procedure
for approval of projects, establishment of a
seParate organisation to disseminate inform-
ation and for export of Indian know-how
and partcipation of civil and structural con-
tract work for jont ventures abroad; and

() if so. the reaction of Government
thereto 7
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THE MINISTER OF FOREIGN TRADE
(SHRI L. N, MISHRA) : (a) and (b), The
Federation of Indian Chambers of Commerce
and Industry has published a brochure on
“Indian Industrial Joint Ventures Abroad™ in
which it has made these suggestions. It is not
the first time that such suggestions have heen
made. These have been engaging the attention
of Govt. and they have already been taken
certain steps in this direction. For simplifica-
tion procedure for approval of proposal for
setting up of industrial joint ventures abroad,
Govt. have recently adopted some measures,
which include :

(i) Constitution of an Inter-Ministerial
Comnuttee for approval of joint ventures,
consisting of the representatives of the conc-
erned Ministries, for on the spot exammation
and approval of proposals received from the
entrepreneurs;

(1) Introduction of a prescribed applica-
tion form, as nsufficient information furnis-
hed by the applicants was the main cause of
the delay, and

(i) Creation of a separate cell in the
Minstry of Foreign trade for speedy exmina-
tion of the proposals received. As a result of
these measures, the time taken in according
approval to such proposals has beed consid-
erably reduced

2. Informatino about investment opport-
unities through exports of know-how, plants
& machinery, undertaking of turn-key jobs
etc. has been regularly collected and dissem-
inated to concerned interests through well
established chancls. Indian Investment Centre
has also taken upon itself to regularly keep
informed Indian business community about
the enquiries and possibilities in joint ventu-
res atroad.
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Earnings from Railway Freight
Traffic

*41. SHRIMAT! JYOTSNA CHANDA:
Will the Minister .ol‘ RAILWAYS bc pleased
to state :

(a) whether any improvement has been
made in revenue earnings from Railway frei-
ght traffic in the first quarter of the current
financial year; and

(b) if not, the reasons therefor ?
THE MINISTER OFF RAILWAYS

(SHRT K. HANUMANTHAIYA) : (a). the
earnings from Railway freight (i. e. goods)
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traffic in the first quarter of 1971.72 were
about Rs. 5 crores more than those in the
corresponding period of 1970-71, but they
fell short of the budgetary anticipations by
about one crore of rupees.

(b) The shortfall has been mostly due to
less than anticipated loading of coal from
Bengal-Bihar coal<fields and less than anticipa-
ted movement of general goods traffic to and
from the Eastern sector of the country on
account of dislocations in train services.
Traffic in wron ore also fell short of anticipa-
tion,

SHRIMATI JYOTSNA CHANDA : 1
want to know this from the hon. Minister.
Just now the hon. Ministrer has stated that
the shortfall 1s because of less movement n
the traffic to and from the North Eastern
1egion. T want to know why this is so, 1 want
to know why the train services and wagon
movement are not utilised properly towards
Fastern India, that is, Assam and Tripura ?

SHRI K. HANUMATHAIYA : It is
expected to 1mprove from this month on-
wards. But, the real rcason for the shortfall
15 not within the control of the Railways. It
15 connected with the law and order situation
and also lower production in the steel plants
fron ore has not been exported in sufficient
quantity. So there are so many factors.

WRITTEN ANSWERS TO
QUESTIONS

Wagons required for movement
of Conl from Collieries in
Bihar

*38. RAJMATA KRISHNA KUMARI
JODHPUR : Will the Minister of
RAILWAYS be pleased to state :

(a) the total mumber of wagons required
daily for the movement of accumulated pit-
head stocks of coal as also the current prod-
uction from the collieries in Bihar;

(b) the total number of wagons being
provided by the Railways daily; and





